11/7/24, 5:25 PM

Defective Register

Print

Defective Case Register from 2024-11-07 to 2024-11-07

Advocate for

Date of

SI.NO.|Filing No Petioner/Caveator |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
1 D- RAMESH 2024-11- TRANSLATED COPY NOT FILED
BLAPL/33423/2024 |\CHANDRA OJHA 07
1.Page No. 20 not filed. 2.mobile Phone
Numbers Of All The Signing Advocates Not
Indicated
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
Annexures are not numerically marked in the
2 D- ADV, 2024-11- /1 jex, Petition and prayer and also annexures
CONTC/46615/2024 ’ 07 ’ . .
as annexed.2.Date mentioned in annexure-C
and averment of petition does not tally with
Book mark Index and Index of and also Cause
title of the petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
3 D-CRLA/33331/2024 ﬁ;%IXANANDA 3224_1 I- 16-PETITION/APPEAL NOT IN TIME
Period of Delay 08 days
. b supopr KUNAR 202411+ RECEPTSHOWING SERVCOPY T0
ABLAPL/33044/2024 MOHANTY 07 : :
DHANESWAR 2024-11- |.Receipt Showing Serv.copy To School and
> D-WP(C)/46505/2024 BEHERA 07 Mass Education not Filed.
BLAPL/32622/2024 |KHAN 07 : :
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
SUDHIR KUMAR 2024-11- ANNEXURES NOT FILED.
7 D-WP(C)/46475/2024 |\ r a1 1 1cK 07 30-OTHER DEFECT (IF ANY)
1.Court fee of Rs.1/- is deficient in affidavit.
2.Annexure no.1 in page no.13 is not neat and
legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2 D- RAKESH KUMAR [2024-11-
BLAPL/33258/2024 |DAS 07 As per Rejection order The name of Lower
Court and year of G.R.Case not correctly
furnished.
6-RECEIPT SHOWING SERV.COPY TO
9 D-WP(C)/46490/2024 E/gg}}?ﬁ KUMAR 3224'1 1| AG/CGIT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
o NRUSINGH CH.  2024.11. AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/33253/2024 ROUT 07 Paragraph not correctly mentioned in the
affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

11 |D-WP(C)/46412/2024 NIHAL RATH 3(7)24'1 1- 30-OTHER DEFECT (IF ANY)
Legible copy of page Nos.20,25,33,34 and 35
to be filed.
no D SAPANKUMAR  2024-11- ({00 11/ r T ONOT FILED.
ABLAPL/33251/2024 |LENKA 07 : :
2024-11- 16-PETITION/APPEAL NOT IN TIME
13 D-MACA/46391/2024 G.P.DUTTA 07
Period of Delay 470 days
6-RECEIPT SHOWING SERV.COPY TO
D DURGADATTA  2024.11. /AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/33242/2024 \MOHAPATRA 07 Age of the petition not tally with Rejection
order and cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

15 D- SUSANTA 2024-11-

CONTC/46599/2024 | KUMAR MISHRA |07 Reference certificate not furnished.2.copy of
order dt 19.12.2023.filed but not indicated in
the index

. o mupAxND a2k - CRECHPTSHONING SERVCON T0
ABLAPL/33351/2024 MOHAPATRA 07 : :
In Index,Annexure-2 Case No. is wrongly
BIPLAB 2024-11- . . .
17 D-WA/43062/2024 MOHANTY, A.G.A. 07 ment}on. aqd D,F}hﬂg No. not tally with
Multiple filing slip.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUSANTA 2024-11-
18 D-WP(C)/46600/2024 KUMAR ROUT 07 1 .Annexure 12 be corrected as annexure 13
AND annexure -13 to be corrected as
annexure -12
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
PRASANNA 2024-11-
19 D-WP(C)/46420/2024 KUMAR SAHOO |07 30-OTHER DEFECT (IF ANY)
Legible copy of page-22 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
LAMBODOR 2024-11- |/AG/CG/IT/CT/ETC.NOT FILED.
20 D-CRLA/33184/2024 ACHARI 07
Occupation of the deponent not furnished
6-RECEIPT SHOWING SERV.COPY TO
MANOJ KUMAR 2024-11-
21 D-WP(C)/46595/2024 MOHANTY (2) 07 AG/CG/IT/CT/ETC.NOT FILED.
MANAS KUMAR [2024-11- .
22 D-MATA/46486/2024 CHAND 07 1. Period of Delay 29 days delay
6-RECEIPT SHOWING SERV.COPY TO
23 D-WP(C)/46306/2024 ggﬁgﬁ?MAR 3(7)24_1 I- AG/CG/IT/CT/ETC.NOT FILED.

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

2/23



11/7/24, 5:25 PM

Defective Register

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
SAROJ KUMAR  2024-11- ANNEXURES NOT FILED.
24 D-WP(C)/43718/2024 PADHI 07
1.neat copy of page 15 and 16 to be filed 2.
COPY OF ANNEXURE 1 NOT FILED AS
PER INDEX
5 |D: AKSHAYA Q02411 6, L ETCNOT FILED,
BLAPL/33264/2024 |[KUMAR SAHOO |07 : '
DHANESWAR 2024-11- |.Receipt Showing Serv.copy To School and
26 ID-WP(C)/46498/2024 |ppypp A 07 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-11-
27 D-WP(C)/46485/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR  |2024-11-
28 D-WP(C)/46406/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RASHMI KANTA [2024-11-
29 D-WP(C)/46644/2024 ACHARYA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
%0 D- RAJENDRA 2024-11- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/33357/2024 NARAYAN ROUT |07 A .
s per index annexs. are not correctly
reflected.
. SURARANTA a1 CRECEITTSHOWING SERVCOFVT0
ABLAPL/33409/2024 DWIBEDI 07 ' '
6-RECEIPT SHOWING SERV.COPY TO
D. TANMAYA 2024-11- AG/CG/IT/CT/ETC.NOT FILED.
32 BLAPL/33231/2004 KUMAR 07 9-PROVISION OF LAW NOT FURNISHED
MOHANTY ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
ANJAN KUMAR  |2024-11-
33 D-WP(C)/46393/2024 BISWAL 07 AG/CG/IT/CT/ETC.NOT FILED.
2024-11- 6-RECEIPT SHOWING SERV.COPY TO
34 D-WP(C)/46367/2024 BAIDHAR SAHOO 07 AG/CG/IT/CT/ETC.NOT FILED.
DHANESWAR 2024-11- |.Receipt Showing Serv.copy To School and
33 D-WP(C)/46525/2024 BEHERA 07 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
36 E'L APL/33220/2024 PDEIEIPSE RANIAN 3224'1 1 19-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
5 |D: KHAGESWAR [2024-11- {16, i cETCNOT FILED,
ABLAPL/33291/2024 BEHERA 07 : '
6-RECEIPT SHOWING SERV.COPY TO
KULDEEP 2024-11-
38 D-WP(C)/46361/2024 MOLANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RAMESH 2024-11-
39 D-WP(C)/46533/2024 AGARWAL 07 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
0 2 PRADEEP KUMAR2024-11- ?()G @%gg%giiigggﬁﬁgﬁ NOT
CRLMP/32901/2024 \DASH 07 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
KRISHNA 2024-11- |10-SUBJECT CODE NOT

41 D-WP(C)/46297/2024 CHANDRA SAHU |07 FURNISHED/INCORRECTLY
MENTIONED

. b sarva aRAvAN aonc- CRECEITTSHOWING SERVCOPY T0

ABLAPL/33414/2024 MISHRA 4 07 : :
o o s kA s ERECEIRT SHOWING SERVCOPY 10
ABLAPL/33027/2024 RAGADA 07 : :
a [P KARUNAKAR  2024-11- 40 2o o Authentication foe
CRLMC/32896/2024 |GAYA, A.S.C. 07 pray pe -
Rs.1.10/- to be paid.
6-RECEIPT SHOWING SERV.COPY TO
SEKH ZAKIR 2024-11-
45 D-CRLA/33294/2024 HUSSAIN 07 AG/CG/IT/CT/ETC.NOT FILED.
4 D MACA/46426/2004 PRASANTA 2024-11- 16-PETITION/APPEAL NOT IN TIME
KUMAR MAHALI |07 Period of Delay 290 days
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  [2024-11-

47 D-WP(C)/46611/2024 BEHERA 1 07 AG/CG/IT/CT/ETC.NOT FILED.

23-NOMENCLATURE NOT CORRECTLY
D- 2024-11- [FURNISHED .

48 BLAPL/33347/2024 SANJIT MISHRA 07
This case may be registered as CRLA.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

49 IC)iiiLMC 133066/2024 g%g;RANJ AN 3324'1 1 /19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1-COURT FEE IS DEFICIENT.

50 |D-MACA/46628/2024 CAPILA CHARAN [8024-11-

Court Fee of Rs. 899/ payble,not paid.
6-RECEIPT SHOWING SERV.COPY TO
JAYADEBA 2024-11- AG/CG/IT/CT/ETC.NOT FILED.

51 D-CRLA/33085/2024 BEHERA 07
1.status of parties be furnished. 2.Provision of
Law Appears to be wrong

2 D SACHIDANANDA 2024-11- ({0 5 11/ r /Y CNOT FILED. |

TRPCRL/33240/2024 |SAHOO 07 : '
6-RECEIPT SHOWING SERV.COPY TO

5 D- AMITAV 2024-11- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/33261/2024 TRIPATHY 07 Synopsis and date chart not mentioned in the
Index.
54 D-WP(C)/46544/2024 DAYANIDHI 2024-11- |6-RECEIPT SHOWING SERV.COPY TO
MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
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20-VERNACULAR CERTIFICATE NOT
FURNISHED.
D PRAVASH 2004-11
55 - CHANDRA " |Place after filing of c.copy of impugned order
RVWPET/46749/2024 MALAPATR A 07
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
s D PRIVABRATA  2024-11- (0 G b Te NOT FILED,
ABLAPL/33429/2024 MOHAPATRA 07 : '
1. Paragraph no.not correctly furnished on
declaration.
DHANESWAR 2024-11- |.Receipt Showing Serv.copy To School and
>7 D-WP(C)/46531/2024 BEHERA 07 Mass Education not Filed.
2024-11- 6-RECEIPT SHOWING SERV.COPY TO
58 D-CRLA/33280/2024 |DEBASNAN DAS 07 AG/CG/IT/CT/ETC.NOT FILED.
s - SATYABRATA  2024-11- (060 11 C/ETONOT FILED, |
BLAPL/33284/2024 |SENAPATI 07 : :
6-RECEIPT SHOWING SERV.COPY TO
SUSANTA 2024-11-
60 D-WP(C)/46546/2024 KUMAR SAHU 07 AG/CG/IT/CT/ETC.NOT FILED.
D. MOHENDRA 2024-11- 6-RECEIPT SHOWING SERV.COPY TO
61 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/33417/2024 MOLAPATRO 07
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-11- AG/CG/IT/CT/ETC.NOT FILED.
62 USHARANI PATI 20-VERNACULAR CERTIFICATE NOT
ABLAPL/33422/2024 07 FURNISHED.
ASHOK KUMAR 2024-11- |.Receipt Showing Serv.copy To School and
63 D-WP(C)/46463/2024 BEHERA 07 Mass Education not Filed.
DHANESWAR 2024-11- |.Receipt Showing Serv.copy To School and
64 D-WP(C)/46522/2024 BEHERA 07 Mass Education not Filed.
DIPTI 2004-11- 1.Period of Delay 22 days delay. 2.The year of
65 D-MATA/46480/2024 MOHAPATRA 07 the 1rppugned judgement mention in being
aggrieved appears to be wrong
6-RECEIPT SHOWING SERV.COPY TO
MANOJ KUMAR [2024-11- AG/CG/IT/CT/ETC.NOT FILED.
66 D-WP(C)/46514/2024 MOLIANTY 07
Page no 9. 10 and 11 not legible
o D PRATYUSHA 20241 {0 i ETe.NOT FILED, |
BLAPL/33234/2024 |NAIDU 07 : :
6-RECEIPT SHOWING SERV.COPY TO
BHABANI 2024-11-
68 D-WP(C)/46123/2024 SANKAR DAS 07 AG/CG/IT/CT/ETC.NOT FILED.
BHABANI 2024-11- 6-RECEIPT SHOWING SERV.COPY TO
69 D-CRLA/33281/2024 |SHANKAR 07 AG/CG/IT/CT/ETC.NOT FILED.
DASPARIDA
0 b ncaaNDHy oo SRECEITTSHOWING SERCOPY To
ABLAPL/33227/2024 |SAHU 07 : :
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6-RECEIPT SHOWING SERV.COPY TO
7 D- DIBYAJYOTI 2024-11- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/32886/2024 |[SAHOO 07
1. Authentication fee Rs.1.10/- to be paid
6-RECEIPT SHOWING SERV.COPY TO
7 D- SURYAKANTA 2024-11- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/33064/2024 \DASH 07
Age of the petitioner not furnished in affidavit.
PRAFULLA 2004-11- 6-RECEIPT SHOWING SERV.COPY TO
73 D-WP(C)/46603/2024 CHANDRA 07 AG/CG/IT/CT/ETC.NOT FILED.
ACHARYA
6-RECEIPT SHOWING SERV.COPY TO
MANOJ KUMAR [2024-11-
74 D-WP(C)/46496/2024 PANDA 07 AG/CG/IT/CT/ETC.NOT FILED.
2024-11- 6-RECEIPT SHOWING SERV.COPY TO
75 D-WP(C)/46288/2024 \ GOPINATH SETHI 07 AG/CG/IT/CT/ETC.NOT FILED.
2024-11- 6-RECEIPT SHOWING SERV.COPY TO
76 D-WP(C)/46373/2024 BAIDHAR SAHOO 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
77 D-WP(C)/46545/2024 SHASHI BHUSAN |2024-11- AG/CG/IT/CT/ETC.NOT FILED.
JENA 07
V.Nama not filled in properly .
DURGA . .
73 D-WP(C)/46515/2024 PRASANNA 2024-11- |.Receipt Shoyvmg Sery.copy To School and
07 Mass Education not Filed.
MISHRA
6-RECEIPT SHOWING SERV.COPY TO
ANJAN KUMAR |2024-11-
79 D-WP(C)/46396/2024 BISWAL 07 AG/CG/IT/CT/ETC.NOT FILED.
0 D MANORANIAN 2024 11- (56 iy IO NOT FILED. |
ABLAPL/33465/2024 MISHRA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
KSHIROD 2024-11-
81 D-WP(C)/45917/2024 KUMAR ROUT 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
82 [D-CRLA/33091/2024 [ OASASH oot
1. Name of victim may not be disclosed. 2.
Neat copy of page 30 be filed
g3 | SANJIB KUMAR - 2024-T1-1, " ol not signed in assessment slee
ABLAPL/33316/2024 BHANJADEO 07 - cou & p:
6-RECEIPT SHOWING SERV.COPY TO
DIPTI RANJAN 2024-11-
84 D-CRLA/33319/2024 BHOKTA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-11- |/AG/CG/IT/CT/ETC.NOT FILED.
85 D-WP(C)/46383/2024 PRASAD PATRA |07
COURT FEE OF RS 6/. NOT PAID
20-VERNACULAR CERTIFICATE NOT
INDRAMANI 2024-11-
86 D-WP(C)/46639/2024 SAHOO 07 FURNISHED.
v D NISHIKANTA  2024-11- 6.0 m/CHETCNOT FILED,
CRLMP/33187/2024 |MISHRA 07 : :
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D- ALOK KUMAR  |2024-11- .
88 |CMAPL/46324/2024 MOHANTY 07 L. Period of Delay 02 days
2024-11- 6-RECEIPT SHOWING SERV.COPY TO
89 D-WP(C)/44632/2024 |SUJATA JENA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR [2024-11-
90 D-WP(C)/46458/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
DHANESWAR 2024-11- |.Receipt Showing Serv.copy To School and
ol D-WP(C)/46538/2024 BEHERA 07 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
92 |D-WP(C)/46464/2024 RAGHUNATH 2024-11- 1\ G/CGT/CT/ETC.NOT FILED.
SINGH 07
SANTOSH 2024-11- 6-RECEIPT SHOWING SERV.COPY TO
93 D-WP(C)/46572/2024 KUMAR 07 AG/CG/IT/CT/ETC.NOT FILED.
MAHANTY
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
UMAKANTA 2024-11- |30-OTHER DEFECT (IF ANY)
94 D-WP(C)/46687/2024 MISHRA 07
1.Annexure-4 is not exhibited.2. Affidavit of
I.A. not correctly page marked.
6-RECEIPT SHOWING SERV.COPY TO
DEBIDUTTA 2024-11-
95 D-CRLA/33059/2024 MOHAPATRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
96  D-WP(C)/46634/2024 [BUAYAKUMAR 2024-11-1 \ = 511/ T/ETC.NOT FILED.
DASH 07
3-AUTHENTICATION FEE IS DEFICIENT.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES NOT
97 D-CMP/46454/2024 AMIT PRASAD 2024-11- INDICATED
BOSE 07
1 .Deficit authentication fees of Rs .1.30 paisa
to be paid . 2 . Annex -3 not attested true copy
. 3 .Page -62 of annexure - 7 is black . 4 .C /O
of opp.party no .4 not furnished
D- 2024-11- 6-RECEIPT SHOWING SERV.COPY TO
98 ABLAPL/33491/2024 ABHIJIT DAS 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DAYANANDA 2024-11-
99 D-WP(C)/46368/2024 MOHAPATRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR |2024-11- AG/CG/IT/CT/ETC.NOT FILED.
100 |D-WP(C)/46380/2024 MALLICK 07
impugned order mentioned in prayer not filed
6-RECEIPT SHOWING SERV.COPY TO
D- SUSHREE 2024-11- AG/CG/IT/CT/ETC.NOT FILED.
101 BLAPL/33254/2024 SANGITA 07 20-VERNACULAR CERTIFICATE NOT
PASAYAT FURNISHED.
102 |D-WP(C)/46315/2024 BIJAYA KUMAR  [2024-11- |6-RECEIPT SHOWING SERV.COPY TO
BEHERA 1 07 AG/CG/IT/CT/ETC.NOT FILED.
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page 37,38 not legible
21-STATUTORY DEPOSIT/AWARDED
103 |D-MACA/46362/2024 ADAM ALIKHAN 20>+ 1| AMOUNTNOT DEPOSITED.
1. Period of Delay 99 days delay.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
104 D- ASHOK KUMAR [2024-11-
CRLMC/33094/2024 |SAHOO 07 1. Subject code not correctly furnished in
Assessment Slip and affidavit. 2. Proper
Nomenclature not furnished in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
105 |D-WA/45161/2024 | OYANARANIAN RO24-H-1 )\ o 510 T/ETC NOT FILED.
SETHI 07
D. 5024.11. (6-RECEIPT SHOWING SERV.COPY TO
106 CRLMP/33051/2024 BUDHIRAM DAS 07 AG/CG/IT/CT/ETC.NOT FILED.
o7 | SMRUTIRANIAN (2024-11- (06 i Cr e ONOT FILED,
BLAPL/33237/2024 | ROUT 07 : :
16-PETITION/APPEAL NOT IN TIME
2024-11-
108 \D-MACA/46360/2024 ADAM ALI KHAN 07 1.Period of Delay 132 days 2.statutory deposit
not made
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
100 D- SULOCHANA 2024-11- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/32885/2024 |PATRO 07 1. Authentication fee Rs.1.10/- to be paid.
2..Names In Capital Letters Of All The
Signing Advocates Not Indicated
D- 2024-11- 6-RECEIPT SHOWING SERV.COPY TO
110 ABLAPL/33445/2024 PRADIPTA BEURA 07 AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME
2024-11-
T |D-MACA/46357/2024 ADAM ALT KHAN 07 1.Period of Delay 53 days 2.statutory deposit
not made
6-RECEIPT SHOWING SERV.COPY TO
112 |D-CRLA/33224/2024 AMULYARAINA 2024-1- 1 o 0y 1/ T/ETC NOT FILED.
PANDA 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
113 | D-WP(C)/46441/2024 gg&%{? AGYA 3224_1 I-
After Annex-2 Annexures not chronologically
furnished in the body of the Writ petition.
PRAFULLA 2024-11- 6-RECEIPT SHOWING SERV.COPY TO
114 | D-WP(C)/46394/2024 KUMAR 07 AG/CG/IT/CT/ETC.NOT FILED.
MAHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
115 |[D-WP(C)/46516/2024 gfka PRASAD 3(7)24'1 1| AG/CG/IT/CT/ETC.NOT FILED.
PRABODHA 2024-11- 6-RECEIPT SHOWING SERV.COPY TO
116 |D-WP(C)/46201/2024 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
NAYAK 07
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6-RECEIPT SHOWING SERV.COPY TO
D. »024.11. [AG/CG/IT/CT/ETC.NOT FILED.
117 JAYADEEP PAL 20-VERNACULAR CERTIFICATE NOT
CONTC/46733/2024 07 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
118 D- ADV 2024-11- |1. Advocate not sign in Index and
CONTC/46582/2024 ' 07 Synopsis.2.Reference certificate not
furnished.3.In affidavit the Husband name of
the petitioner indicated instead of fathers
name.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  2024-11- |AG/CG/IT/CT/ETC.NOT FILED.
119 |D-WP(C)/46317/2024 BEHERA 1 07
page 37,38 not legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- AMIYA RANJAN |2024-11-
120 20-VERNACULAR CERTIFICATE NOT
ABLAPL/33279/2024 |SETHY 07 FURNISHED.
121 2 SATYABRATA  2024-11- (00 O o OTFILED,
BLAPL/33282/2024 |SENAPATI 07 : :
6-RECEIPT SHOWING SERV.COPY TO
ANJAN KUMAR  |2024-11-
122 |D-WP(C)/46636/2024 BISWAL 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
123 ID-WP(C)/46365/2024 éi\gﬁlNI KUMAR 3224'”' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
DAYANIDHI 2024-11-
124 |D-WP(C)/46314/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SATYA NARAYAN [2024-11-
125 |D-WP(C)/46519/2024 MISHRA 4 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BISWABIHARI 2024-11-
126 |D-WP(C)/46557/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
ASHOK KUMAR |2024-11- |.Receipt Showing Serv.copy To School and
127 |D-WP(C)/46432/2024 BEHERA 07 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
128 |D-WP(C)/46598/2024 EIAJEUDUTTA 3(7)24_1 I- AG/CG/IT/CT/ETC.NOT FILED.
DHANESWAR 2024-11- |.Receipt Showing Serv.copy To School and
129 |D-WP(C)/46510/2024 BEHERA 07 Mass Education not Filed.
130 |D-MACA/46376/2024/G.P.DUTTA 2024111 Period of Delay 859 days delay.
2024-11- 6-RECEIPT SHOWING SERV.COPY TO
131 |D-CRLA/33378/2024 |S.S.RAY (2) 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- HARIPAD 2024-11-
132 CRLMC/33013/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

9/23



11/7/24, 5:25 PM

Defective Register

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

133 |D-WP(C)/46302/2024 Iéﬁflfg& SAHU (2)224'1 1/ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

134 | D-WP(C)/46433/2024 IS)(;[éMYA RANJAN 3(7)24_1 I-
1.Affidavit is not proper since Sl.no.2 appears
to be wrong.
6-RECEIPT SHOWING SERV.COPY TO

135 | D-WP(C)/46638/2024| T\ DRAMANI 2024-11- 1) GICGAT/CT/ETC.NOT FILED.

SAHOO 07
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  2024-11- AG/CG/IT/CT/ETC.NOT FILED.

136 | D-WP(C)/46318/2024 BEHERA 1 07

page 37, 38 not legible
2024-11- 6-RECEIPT SHOWING SERV.COPY TO

137 |D-WP(C)/46286/2024 |GOPINATH SETHI 07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIDESH RANJAN |2024-11-

138 | D-WP(C)/46589/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR [2024-11-
139 |D-WP(C)/46487/2024 MALLICK 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TUSAR KUMAR  [2024-11-
140 |D-WP(C)/46547/2024 MISHRA 07 AG/CG/IT/CT/ETC.NOT FILED.
DHANESWAR 2024-11- |.Receipt Showing Serv.copy To School and
141 ID-WP(C)/46640/2024 BEHERA 07 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
ARJUNA AG/CG/IT/CT/ETC.NOT FILED.
142 D- CHARANA 2024-11- |7-VAKALATNAMA NOT PROPERLY
ABLAPL/33427/2024 07 STAMPED,EXECUTED,ACCEPTED.
BEHERA
Date not reflected in V.nama .
6-RECEIPT SHOWING SERV.COPY TO
143 |D-WP(C)/46633/2024 INDRAMANI 2024-11- 1\ /CG/IT/CT/ETC.NOT FILED.
SAHOO 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BIDESH RANJAN (2024-11-10-SUBJECT CODE NOT

144 |D-WP(C)/46592/2024 |pEppR A 07 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

NIRANJAN 2024-11-|30-OTHER DEFECT (IF ANY)

145 | D-WP(C)/46409/2024 LENKA 07
Paragraphs of writ petition are not correctly
numbered.

46 |2 ADWITIYA 2024-11- ig}:f:cc}%%TcsTl/{EoT\glggngi\ggopY ©

CRLMP/33074/2024 |SATPATHY 07 : :
147 |D-RSA/46450/2024 |LAKSHMAN 2024-11- |1.Authentication fee due on the (a) Copy of
MISHRA 07 Trial Court Judgement Rs, 5/. paid. Decree Rs.
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4.50 not paid.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-11- AG/CG/IT/CT/ETC.NOT FILED.

148 BLAPL/31765/2004 SWARAJ PATEL 07 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

D- MOHIT 2024-11-

149 CRLMP/33325/2024 IMOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR |2024-11-
150 |D-WP(C)/46614/2024 BEHERA 1 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR |2024-11-
151 |D-WP(C)/46467/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
MAHENDRA 2024-11- |.Receipt Showing Serv.copy To School and

152 ID-WP(C)/46494/2024 KUMAR SAHOO |07 Mass Education not Filed.

DHANESWAR 2024-11- |.Receipt Showing Serv.copy To School and

153 ID-WP(C)/46491/2024 BEHERA 07 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-11- |14-NOT PROPERLY INDEXED.

154 BLAPL/33275/2024 DEBASNAN DAS 07 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

BAIBASWATA 2024-11-

155 |D-WP(C)/46551/2024 PANIGRAHI 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

RAJIB LOCHAN  [2024-11- 30-OTHER DEFECT (IF ANY)

156 |D-WP(C)/46424/2024 PATTNAIK 07
The name of the opp.parties in affidavit of writ
petition and I.A. not correctly furnished.

D- PRADIP 2024-11- . )

157 BLAPL/33293/2004 MOHANTY 07 Date of rej. order not correct in date of event.

6-RECEIPT SHOWING SERV.COPY TO
PRAVASH 2024-11-

158 |D-WP(C)/46529/2024 CHANDRA JENA |07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  |2024-11- |AG/CG/IT/CT/ETC.NOT FILED.

159 |D-WP(C)/46481/2024 MOHANTY 07
1.Page no--24 is not legible.
6-RECEIPT SHOWING SERV.COPY TO

D- RANIJIT 2024-11-

160 ABLAPL/33402/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

161 |D-WP(C)/46430/2024 E%ﬁﬁ}lilgﬁH 00 3224'1 111 Name of the petitioner mentioned in the top
of the affidavit does not tally with the cause
title.2.Deponent occupation not furnished in
the affidavit.

2024-11- 16-PETITION/APPEAL NOT IN TIME

162 |D-MACA/46402/2024/G.P.DUTTA 07
1.Period of Delay 353 days
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D- 2024-11- 6-RECEIPT SHOWING SERV.COPY TO

163 CONTC/46678/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

164 D- ASIT KUMAR 2024-11-

BLAPL/33389/2024 |JENA 07 1.A. fee of Rs.4.95 on C. copy of Annexure-3
not filed. 2..mobile Phone Numbers Of All
The Signing Advocates Not Indicated
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

165 |D-WP(C)/46556/2024 IA’IETIII\“IJ%SS}II{I (2)324_1 I- 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO

ABHILASH 2024-11-

166 |D-WP(C)/46521/2024 MISHRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ARJUNA 2024-11- 30-OTHER DEFECT (IF ANY)

167 |D-WP(C)/46429/2024 CHARANA 07

BEHERA 1.Annexure-1 is not attested as true
copy.2.Synopsis and date charts are not
alphabetically page marked.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
30-OTHER DEFECT (IF ANY)

JEEVANJYOTI 2024-11-

168 ID-WP(C)/46416/2024 MOHANTY 07 1.Authorization with regard to swear the
affidavit on behalf of another petitioner not
furnished. 2.Deficit court fee of Rs.6/ to be
paid on cause title of writ petition.3.Annexure-
4 is not attested as true copy. 4.Petitioner No.1
has not executed V.nama.

o pepENDRANATH a2 1- CRECHPTSHOWING SERVCORY T0

CONTC/46730/2024 |MISRA 07 : :
6-RECEIPT SHOWING SERV.COPY TO

170  |D-WP(C)/46359/2024 (SIA) DASIVA PATRA 3(7)24_1 I- AG/CG/IT/CT/ETC.NOT FILED.

GIRIJA PRASAD |2024-11- |1. Period of Delay 253 days. 2. Index not

171 |D-MACA/45851/2024 DUTTA 07 properly page marked.

2024-11- 6-RECEIPT SHOWING SERV.COPY TO

172 |D-WP(C)/46371/2024 BAIDHAR SAHOO 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

KRISHNA 2024-11-
173 | D-WP(C)/46298/2024 CHANDRA SAHU |07 AG/CG/IT/CT/ETC.NOT FILED.
DHANESWAR 2024-11- |.Receipt Showing Serv.copy To School and

174 ID-WP(C)/46528/2024 BEHERA 07 Mass Education not Filed.

D- 2024-11- 6-RECEIPT SHOWING SERV.COPY TO

175 CONTC/46489/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
176 |D-WP(C)/46641/2024 SURYAKANTA 2024-11- AG/CG/IT/CT/ETC.NOT FILED.
DASH 07
- s AR aonin SRECEIPTSHOWING SERCOPY To

CRLMP/33004/2024 |\CHAND 07 ' :

11-NEAT,LEGIBLE ATTESTED
178 D- SARAT KUMAR  2024-11- ANNEXURES NOT FILED.

BLAPL/33334/2024 |JENA 07
page nos. 9 and 10 not partially neat.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

179 D- BHARAT BHUSAN |2024-11-

BLAPL/33341/2024 |ROUTRAY 07 1. As per Standing order no. 03 dated
09.07.2024,the name of the Complainant and
Victim should not be reflected in the petition.

180 |D-WP(C)/45622/2024 EEBI%IDABAN 3224_1 1| Address of petitioner No.1 not furnished

D- 2024-11- 6-RECEIPT SHOWING SERV.COPY TO

181 CRLREV/32653/2024 PITAMBAR JENA 07 AG/CG/IT/CT/ETC.NOT FILED.
182 |2 INYANANANDA - 2024-11- (0 S O FLED,

ABLAPL/33333/2024 PANDA 07 : :

s 2 SAPAN KUMAR  2024-11- (L6011 C/ETONOT FILED. |

CRLMP/33112/2024 |LENKA 07 : :

D- SUSANTA 2024-11- 6-RECEIPT SHOWING SERV.COPY TO

184 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/33248/2024 TRIPATHY 07
6-RECEIPT SHOWING SERV.COPY TO
RAMAKANTA 2024-11-
185 |D-WP(C)/46319/2024 PANDA 07 AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
136 D- SATYAJIT 2024-11-

ABLAPL/33471/2024 MOHAPATRA 07 1. ABLAPL petition not correctly page
marked in index and file.2. Page no14 not
neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

187 |D-WP(C)/46295/2024 ISEISL KUMAR 3224_1 I-
ANNEXURES ARE NOT ATTESTED TRUE
COPIES .
6-RECEIPT SHOWING SERV.COPY TO
JAGAMOHAN 2024-11-
188 |D-WP(C)/46574/2024 PATTANAIK 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
18 D- AKSHAYA 2024-11- AG/CG/IT/CT/ETC.NOT FILED.

CONTC/46629/2024 | KUMAR JENA 07 Date of order mention in top of the index is
not correct
6-RECEIPT SHOWING SERV.COPY TO

100 D- ASWINI KUMAR  12024-11- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/33398/2024 MISHRA (3) 07 Averment made in Para-1 of the petition does

not tally with the Annexure-1
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6-RECEIPT SHOWING SERV.COPY TO
LAXMIKANTA 2024-11-
191 |D-WP(C)/46403/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
PRASANTA 2024-11- )
192 | D-MATA/46457/2024 KUMAR NANDA |07 1. Period of Delay 26 days delay.
8-CAUSE TITLE NOT IN ORDER.
D- BISWORANJAN  |2024-11- . )
193 BLAPL/33073/2024 | SWAIN 07 As per Rejectlop order3 name of the Court in
where the case is pending not correctly
furnished in Cause Title.
20-VERNACULAR CERTIFICATE NOT
NANDA NANDAN [2024-11-
194 |D-WP(C)/46630/2024 MOLAPATR A 07 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR |2024-11-
195 |D-WP(C)/46621/2024 PANIGRAHI 07 AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
196 D- SANJIB KUMAR |2024-11- ANNEXURES NOT FILED.
ABLAPL/33324/2024 BHANJADEO 07
page no.9 not partially neat .
DHANESWAR 2024-11- |.Receipt Showing Serv.copy To School and
197 |D-WP(C)/46335/2024 | g p iR o 07 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  [2024-11-
198 |D-WP(C)/46610/2024 BEHERA 1 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME
199 |D-CRLA/33204/2024 [p b TRARUMARBO2A-L 17 g ppER ENCE CERTIFICATE NOT
FURNISHED.
Period of Delay 92 days.
~024.11.|6-RECEIPT SHOWING SERV.COPY TO
200 |D-WP(C)/46591/2024 |ARIJEET MISHRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR |2024-11-
201 |D-WP(C)/46459/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
D- DIPTI RANJAN  [2024-11- . . .
202 1. Reference certificate in cause title, not
BLAPL/33287/2024 MOHAPATRA 07 reflected in FIRS detail.2. Page nos. 11 to 13
,34 , 36 not neat. 3 Age of the petnrs. in
rejection order not tally with cause title.
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH 2024-11- |/AG/CG/IT/CT/ETC.NOT FILED.
203 | D-WP(C)/46536/2024 KUMAR SWAIN |07
Advocate welfare fee of Rs50/-to be paid .
ASHOK KUMAR |2024-11- |.Receipt Showing Serv.copy To School and
204 ID-WP(C)/46435/2024 BEHERA 07 Mass Education not Filed.
D- 2024-11- 6-RECEIPT SHOWING SERV.COPY TO
205 ABLAPL/33383/2024 PARSURAM DAS 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
206 |D-WP(C)6541/2024 || p SR SIMAR 802411 606 mycETC.NOT FILED.
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v D i a1 CRECHPTSHONTNG SERVCON T0
ABLAPL/33223/2024 PANDA 07 ' :
208 [P SURYARANTA — 2024-11- ig}:fjcc}%l;/TcsTI/{EoT\glggTsﬁlli\égopY ©
BLAPL/33218/2024 |DWIBEDI 07 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
209 D- UMESH KUMAR |2024-11- |1. Husband name of the petitioner no.2 in
CRLMC/32935/2024 |LENKA 07 cause title not tally with affidavit. 2. Page
no.14 not legible. 3..Name Of The Filing
Advocate Not In Capital Letters In The
Petition
6-RECEIPT SHOWING SERV.COPY TO
D- BIBHUTI 2024-11-
210 CRLREV/33247/2024 BHUSAN MISHRA (07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
211 D- RAMAKANTA 2024-11- |10-SUBJECT CODE NOT
CRLMP/32940/2024 |PANDA 07 FURNISHED/INCORRECTLY
MENTIONED
P PRASANTA 202411 e e Age notrefloted in
BLAPL/33323/2024 [KUMAR NANDA 07 pam CETHHIEHE. 2, ALE ROTIEHEEe
D- 2024-11- 6-RECEIPT SHOWING SERV.COPY TO
213 CRLMC/32891/2024 BASUDEV BARIK 07 AG/CG/IT/CT/ETC.NOT FILED.
e AMLAN SHAKTI 2024-11- 6 011/ CHETCNOT FILED,
ABLAPL/33297/2024 |PAUL 07 ' )
6-RECEIPT SHOWING SERV.COPY TO
DR. BINODA 2024-11-
215  |D-WP(C)/46421/2024 KUMAR MISHRA |07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RAJIVKUMAR  |2024-11-
216 |D-WP(C)/46668/2024 MAHANTA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
iy |D- MANORANJAN  2024.11. AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/33314/2024 MUDULI 07 : .
P.S case number not correctly mentioned in
the date chart.
6-RECEIPT SHOWING SERV.COPY TO
MANAS KUMAR [2024-11-
218 |D-WP(C)/46364/2024 CHAND 07 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-11- 6-RECEIPT SHOWING SERV.COPY TO
219 CRLMP/32928/2024 SAILABALA JENA 07 AG/CG/IT/CT/ETC.NOT FILED.
DHANESWAR 2024-11- |.Receipt Showing Serv.copy To School and
220 ID-WP(C)/46512/2024 BEHERA 07 Mass Education not Filed.v
5024.11. (6-RECEIPT SHOWING SERV.COPY TO
221 | D-CRLA/33274/2024 |[KIRTAN DANG 07 AG/CG/IT/CT/ETC.NOT FILED.
SUDEEP KUMAR  2024-11- 16-PETITION/APPEAL NOT IN TIME
222 | D-MSA/46527/2024 SARANGI 07
1.Period of Delay 10 days
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6-RECEIPT SHOWING SERV.COPY TO
223 |D-CRLA/33031/2024 | oprele KU 8024111 e GameT/ETC NOT FILED,
SAHOO 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)
ASHOK KUMAR [2024-11-

224 |D-WP(C)/46428/2024 BEHERA 07 1.Annexure-3 is not attested as true
copy.2.Rami Allada, the petitioner has sworn
the affidavit of writ petition and [.A. and
executed Vakaltnam as A.Rami.

o D wan0scovaR a2 1< CRECHPTSHOWING SERVCONY T0

ABLAPL/33296/2024 MALLICK 07 : :
6-RECEIPT SHOWING SERV.COPY TO

226  |D-CRLA/33177/2024 ﬁd\l{BIKA PRASAD 3224—1 1- /AG/CG/IT/CT/ETC.NOT FILED.

Cause Title - Appeal not correctly addressed.
6-RECEIPT SHOWING SERV.COPY TO

227  |D-WP(C)/46296/2024 ISEISL KUMAR 3224_1 I- AG/CG/IT/CT/ETC.NOT FILED.

228 [P JAYADEBA 2024-11- ig}:f:cc}%%TcsTl/{EoT\glggngi\ggopY ©

CRLMP/33082/2024 |BEHERA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
HARIPAD 2024-11-

229 |D-WP(C)/46351/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-11- 6-RECEIPT SHOWING SERV.COPY TO

230 ABLAPL/33269/2024 BIJAY SWAIN 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

231 |D-WP(C)/46423/2024 01D KUMAR (2)224'1 1- | Pothal Manisha, the petitioner has sworn the
affidavit of writ petition and I.A. and executed
vakaltnama as P.Manisha. 2.1.A.is not marked
in book marks index and index of writ
petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

232 D- DEBASISH 2024-11- |11-NEAT,LEGIBLE ATTESTED

BLAPL/33303/2024 |PATNAIK 07 ANNEXURES NOT FILED.
1. page n0.66 not found. 2.page no.71 not
neat. 3.Age of the petnr. not reflected in
V.nama.

D- JYOTIRMAYA  [2024-11-

233 |BLAPL/33346/2024 |SAHOO 07 1. Page no.10 not neat.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-11- |AG/CG/IT/CT/ETC.NOT FILED.

234 CMAPL/43850/2024 S.S.RAO, SR.ADV. 07

1.Period of Delay 2187 days
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6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR |2024-11-
235 |D-WP(C)/46472/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
26 D PRASANT 2024-11-| 0 O CAUSE TITLE,
ABLAPL/33327/2024 KUMAR BARIK |07 ‘
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
»37 |- JUDHISTHIR 2024-11-|11-NEAT,LEGIBLE ATTESTED
WPCRL/33047/2024 |SAHOO 07 ANNEXURES NOT FILED.
PAGE NO. 26 NOT LEGIBLE.
238 D- BYOMAKESH 2024-11- |1-C.copy of Charge sheet under annex.-2 not
CRLMC/32870/2024 |TRIPATHY 07 filed,2-Page nos.11 to 14 not neat
DEBASIS 2024-11- The case No. mention in the being aggrieved
239 |D-WA/46226/2024 |MOHAPATRA, T | Hhe case NO. mentio © being aggrieve
AS.C. 07 order appears to be wrong.
1. This case related to Sexual Offence the
D- 2024-11- name of victim and victims father and mother
240 CRLMC/32918/2024 S-SRICHANDAN 07 deleted from the petition as per the standing
order 3 /2024 and Put up for SR thereafter.
6-RECEIPT SHOWING SERV.COPY TO
241 |D-WP(C)/46532/2024 Q%EH KUMAR (2)(7)24'“' AG/CG/IT/CT/ETC.NOT FILED.
i D- MANORANJAN  024-11- As per ;tsl?dlggtpr(};rfno-3 d:;ltedt 9.7.2;1, thf1 ‘
BLAPL/33236/2024 |ACHARYA 07 hatne ot the vicimy inrormant not mentioned m
the petition copy.Then S.R will be made.
6-RECEIPT SHOWING SERV.COPY TO
243 D- ADV 2024-11- |AG/CG/IT/CT/ETC.NOT FILED.
CONTR/33411/2024 ’ 07
Code not correctly furnished
244 [P GORERHANAIH - 2024-11- ig}:f:cc}%%TcsTl/{EoT\glggngi\ggopY ©
BLAPL/33273/2024 |DAS 07 : :
o D pepeNDRANATH ptae. ERECEITTSHOWING SERVCOPY 10
CONTC/46728/2024 \MISRA 07 : :
PRASANTA . .
246 |D-WP(C)/46568/2024 KUMAR (2)(7)24-1 1- i\I/}ecel]gfi Sh(?)vmg Stel?'/l.c(ci)py To School and
SATAPATHY ass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
DEVASHIS 2024-11- |/AG/CG/IT/CT/ETC.NOT FILED.
247 |D-CRLA/33362/2024 PANDA 07
1. Period of Delay 5 days delay.
6-RECEIPT SHOWING SERV.COPY TO
BABITA KUMARI [2024-11-
248 |D-WP(C)/45767/2024 PATTANAIK 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DR. BINODA 2024-11-|30-OTHER DEFECT (IF ANY)
249 |D-WP(C)/46427/2024 KUMAR MISHRA |07
Anneure-7 in Book marks index is not
correctly page marked.
250 |D- SUSANTA 2024-11- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/33256/2024 |[SEKHAR PARIDA |07 AG/CG/IT/CT/ETC.NOT FILED.
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1. After page no.21 is blanks not paginated.
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR [2024-11-
251 |D-WP(C)/46488/2024 MALLICK 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR |2024-11-
252 |D-WP(C)/46469/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
MOHENDRA 30-OTHER DEFECT (IF ANY)
253 |2 KUMAR 2024-11-
ABLAPL/33311/2024 MOHAPATRO 07 Name petitioner not furnished in V.Nama.
6-RECEIPT SHOWING SERV.COPY TO
254 D- KUMAR 2024-11- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/33494/2024 |KASHYAP 07
This May be Registered as a CRLA
6-RECEIPT SHOWING SERV.COPY TO
255 |D-WP(C)/46623/2024 | NDRAMANIL - 2024-11-1 )\ < 5 11 T/ETC. NOT FILED.
SAHOO 07
6-RECEIPT SHOWING SERV.COPY TO
BISWAIJIT 2024-11-
256 |\ D-WP(C)/46289/2024 PASAYAT 07 AG/CG/IT/CT/ETC.NOT FILED.
ASHOK KUMAR [2024-11-|.Receipt Showing Serv.copy To School and
257 |D-WP(C)/46456/2024 BEHERA 07 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
258 D- PRAKASH 2024-11- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/32509/2024 KUMAR MISHRA |07
Paragraph not mentioned in the affidavit.
UMESH 2024-11- 6-RECEIPT SHOWING SERV.COPY TO
259 | D-WP(C)/46605/2024 CHANDRA 07 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
BIREN SANKAR  [2024-11-
260 |\ D-WP(C)/46374/2024 TRIPATHY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
- D- KABIRAJ 2024-11- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/33278/2024 PRADHAN 07 G.R case number not mentioned in the petition
copy.
6-RECEIPT SHOWING SERV.COPY TO
262 D- PRANAB KUMAR [2024-11- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/33121/2024 | DAS 07
Page 9 not found.
D. »024.11. (6-RECEIPT SHOWING SERV.COPY TO
263 CONTC/46670/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
264 D- RAMAKANTA 2024-11-|10-SUBJECT CODE NOT
CRLMP/32938/2024 |PANDA 07 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
265 |D-CRLA/33288/2024 RANJAN KUMAR 12024-11- AG/CG/IT/CT/ETC.NOT FILED.
ROUT 07
D. 5024.11. (6-RECEIPT SHOWING SERV.COPY TO
266 CONTC/46663/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
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267

D-
CRLMC/33033/2024

RAJIB LOCHAN
PATTNAIK

2024-11-
07

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

268

D-
CRLMC/33238/2024

NIRANJAN
PANDA

2024-11-
07

3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES NOT
INDICATED

1. Authentication fee Rs. 1.10/- to be paid.

269

D-
ABLAPL/33299/2024

AMLAN SHAKTI
PAUL

2024-11-
07

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Page 27 not neat.

270

D-WP(C)/46369/2024

BAIDHAR SAHOO

2024-11-
07

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

271

D-
BLAPL/33235/2024

SUCHIT KUMAR
NAYAK

2024-11-
07

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

272

D-WP(C)/46434/2024

DR. BINODA
KUMAR MISHRA

2024-11-
07

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Paragraphs in the petition not correctly
numbered in the declaration of the affidavit

273

D-WP(C)/46397/2024

NIRANJAN
PRASAD PATRA

2024-11-
07

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

274

D-WP(C)/46417/2024

ASHOK KUMAR
BEHERA

2024-11-
07

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

Dubba Sankar Rao, the petitioner has sworn
the affidavit of writ petition and I.A. and
executed vakalatnama as D.Sankar Rao.

275

D-WP(C)/46438/2024

ASHOK KUMAR
BEHERA

2024-11-
07

1.Writ petition is not correctly page marked.

276

D-
CRLMC/32591/2024

JNANINDRA PANI

2024-11-
07

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

20-VERNACULAR CERTIFICATE NOT
FURNISHED.

1. O.P. no. 2 not party in the Trial court. 2.
Age of the petitioner in cause title not tally
with V. nama. 3..Names In Capital Letters Of
All The Signing Advocates Not Indicated
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11-NEAT,LEGIBLE ATTESTED
277 D- SUDEEP KUMAR [2024-11- ANNEXURES NOT FILED.
ABLAPL/33290/2024 |SARANGI 07
Page 8 not legible.
BISWAJIT 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-11- |/AG/CG/IT/CT/ETC.NOT FILED.
278 RANJAN
CRLLP/33295/2024 07
TRIPATHY
IA not page marked
6-RECEIPT SHOWING SERV.COPY TO
HARIPAD 2024-11-
279 |D-WP(C)/46353/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/33439/2024 BEHERA 07 ' :
6-RECEIPT SHOWING SERV.COPY TO
ALOK KUMAR  2024-11-
281 | D-WP(C)/46354/2024 PANDA 07 AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
232 D- BIKASH KUMAR |2024-11-|20-VERNACULAR CERTIFICATE NOT
BLAPL/33257/2024 |DASH 07 FURNISHED.
Page 8 and 45 not legible.
D- 2024-11- 6-RECEIPT SHOWING SERV.COPY TO
283 ABLAPL/33194/2024 MAHES DAS 07 AG/CG/IT/CT/ETC.NOT FILED.
284 |2 JYOTIRANJAN - 2024-11- (000 o ot T RILED,
CONTC/46666/2024 |[KHUNTIA 07 ' :
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-11-
285 |D-WP(C)/46478/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR 2024-11-
286 |\ D-WP(C)/46444/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-11-|10-SUBJECT CODE NOT
287 |CRLMP/33023/2024 [RAKESHBEHERA o0 R NISHED/INCORRECTLY
MENTIONED
w5 D RAMANIKANTA. [2024-11- (06, iy oI CNOT FILED,
ABLAPL/33446/2024 PATTANAIK 07 : :
8-CAUSE TITLE NOT IN ORDER.
739 D- DIPAK RANJAN  |2024-11-
BLAPL/32895/2024 |MISHRA 07 As per Rejection order pending in Lower
Court not correctly furnished on Cause Title.
6-RECEIPT SHOWING SERV.COPY TO
JIBAN JYOTI 2024-11-
290 |D-WP(C)/46363/2024 PRADHAN 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
291 D- JAJATI KESHARI [2024-11- AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/33289/2024 KHUNTIA 07
Anx.number be corrected at page 8.
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6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-11-
292  |D-WP(C)/46470/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
PRAKASH 2024-11- |8-CAUSE TITLE NOT IN ORDER.
293  |D-WP(C)/46852/2024 CHANDRA DASH |07
Age of petitioners 27,60,106,137 and 144 not
stated in cause title
2024-11- 6-RECEIPT SHOWING SERV.COPY TO
294  |D-WP(C)/46443/2024 07 AG/CG/IT/CT/ETC.NOT FILED.
SHASHI BHUSAN |2024-11- |.Receipt Showing Serv.copy To School and
295 ID-WP(C)/46509/2024 JENA 07 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  2024-11- AG/CG/IT/CT/ETC.NOT FILED.
296 |D-WP(C)/46320/2024 BEHERA 1 07
page 37, 38 not legible
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
D- PRAMOD 2024-11-
297 |BLAPL/33354/2024 |RANJAN BEHERA (07 AG/CG/IT/CT/ETC.NOT FILED.
1. Signature of the deponent not tally with
affidavit and declaration
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
D- 2024-11-
298 BISMAY RAY
RPFAM/46504/2024 07 Good ground certificate not furnished. The
date of order mention in the being aggrieved
order appears to be wrong.
6-RECEIPT SHOWING SERV.COPY TO
JUGALA 2024-11-
299 |D-WP(C)/46482/2024 KISHORE PANDA |07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
TIGMANSHU 2024-11-
300 |D-WP(C)/46404/2024 PATNAIK 07 30-OTHER DEFECT (IF ANY)
I.A. is not page marked.
6-RECEIPT SHOWING SERV.COPY TO
301 |D-CRLA/33335/2024 | SR KUMAR 802411y 6, c6mic/ETC NOT FILED.
302 D- PRATYUSHA 2024-11- |date of order mentioned in index under
RPFAM/46586/2024 |NAIDU 07 annexure -2 not correct.
03 D SARADA PRASAD 2024-11- (06 o B O NOT FILED. |
ABLAPL/33363/2024 DASH 07 : :
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR [2024-11-
304 |D-WP(C)/46389/2024 MALLICK 07 AG/CG/IT/CT/ETC.NOT FILED.
SUVEN KUMAR [2024-11-|1.Authentication fee due on the Appellate
305 |D-FAOG/46735/2024 PANI 07 Court Judgement Rs. 2.25 not paid.
6-RECEIPT SHOWING SERV.COPY TO
306 |D-WP(C)/46548/2024 IE]{:%IAKAI\IJAN (2)(7)24'“' AG/CG/IT/CT/ETC.NOT FILED.
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07 MANORANIAN - 2024-11- (0 G b Te NOT FILED,
BLAPL/33259/2024 |PADHY 07 : '
6-RECEIPT SHOWING SERV.COPY TO
RASHMI KANTA [2024-11-
308 |D-WP(C)/46642/2024 ACHARYA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
309 D- SANJIB KUMAR [2024-11-|7-VAKALATNAMA NOT PROPERLY
ABLAPL/33320/2024 BHANJADEO 07 STAMPED,EXECUTED,ACCEPTED.
D. Fee of O.S.B.C.Rs 50.not paid.
6-RECEIPT SHOWING SERV.COPY TO
10 D- JUGALA 2024-11- AG/CG/IT/CT/ETC.NOT FILED.
CRILMC/33011/2024 |KISHORE PANDA (07 1. Provision of law not furnished in [.A.
petition.
IPSIT 6-RECEIPT SHOWING SERV.COPY TO
311 D- AUROBINDO 2024-11- |/ AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/33376/2024 ACHARYA 07
Page no.13 not neat and legible.
D- 2024-11- 6-RECEIPT SHOWING SERV.COPY TO
312 CONTC/46718/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
DEBASIS 2004-11-
313 |D-WA/46223/2024 1MOHAPATRA, 07 Page No.49 Neat copy not filed
AS.C.
6-RECEIPT SHOWING SERV.COPY TO
UMESH 2024-11- AG/CG/IT/CT/ETC.NOT FILED.
314 |D-WP(C)/46358/2024 CHANDRA 07 30-OTHER DEFECT (IF ANY)
MOHANTY
[.A.Is not page marked.
315 |D-WP(C)/46856/2024 Y URAT 2024-11- T CTETCNOT FILED,
) ) MOHANTY 07 : :
3-AUTHENTICATION FEE IS DEFICIENT.
16 D SURYAKANTA  [2024-11- (L6 11/ CT/ETONOT FILED. |
CRLMC/32950/2024 |DWIBEDI 07 : :
1. Authentication fee Rs. 1.10/- to be paid.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  2024-11- AG/CG/IT/CT/ETC.NOT FILED.
317 |D-WP(C)/46313/2024 BEHERA 1 07
page 37,38 not legible
1. Court Fee Of Rs. 2460/. is payable not paid
318 |D-RSA/46473/2024 ]SS;IGA\%\I/EAKUMAR (2)(7)24-1 I- 2.Provision of law not correctly furnished in
[.A. 1264 0f 2024.
DURGA . .
319 |D-WP(C)/46520/2024 PRASANNA 2024-11- |.Receipt Shoyvmg Ser\_/.copy To School and
07 Mass Education not Filed.
MISHRA
320 [P AMULYARATNA 12024-11- ig}:f:cc}%%TcsTl/{EoT\glggngi\ggopY ©
BLAPL/33393/2024 |PANDA 07 : '
10-SUBJECT CODE NOT
VIVEKANANDA 2024-11- FURNISHED/INCORRECTLY
321 |D-WP(C)/46115/2024 TENA 07 MENTIONED
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6-RECEIPT SHOWING SERV.COPY TO
322 ID-WP(C)/46468/2024 [ RUNALKUMAR 12024-11-1 \ = 51/ T/ETC NOT FILED.
SWAIN 07
33 |2 MRITUNJAY 2024-11- ig}:fjcc}%l;/TcsTl/{EoT\glggTsﬁlli\égopY ©
ABLAPL/33260/2024 BANERJEE 07 : :
PRASANTA . .
324 |D-CMP/44464/2024 | KUMAR 3224—11— g:dd.reﬁs(;).f opposite parties 2 and 3 not
SATAPATHY rnished in ¢ .m .p
DURGA 2024-11- 6-RECEIPT SHOWING SERV.COPY TO
325 |D-WP(C)/46524/2024 PRASANNA AG/CG/IT/CT/ETC.NOT FILED.
07
MISHRA
D- 2024-11- 19-UNDERTAKING FOR NON FILING OF
326 ABLAPL/33330/2024 DEBASNAN DAS 07 TRANSLATED COPY NOT FILED
PRASANTA 2024-11- |, .
327 |D-MACA/46439/2024 KUMAR MAHALI |07 Period of Delay 325 days
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DEFECTIVE REPORT OF 07-11-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

WP(C)/41122/2021

WP(C)/41122/2021

SANTOSH
KUMAR
MAHANTY

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/ITICT/ETC.NOT
FILED.

CMAPL/636/2023

CMAPL/636/2023

JAGAJIBAN
PRADHAN

OTHERS. DELAY OF
213 DAYS

OTHERS. C.COPY OF
DISMISSAL ORDER
NOT FILED
OTHERS. CODE NOT
INDICATED
OTHERS. PROVISION
OF LAW NOT
FURNISHED
CORRECTLY






